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Title: Regarding Terrorist attack on a police station at Kathua in Jammu and Kashmir by armed militants.

HON. SPEAKER: Now, the House will take up " Zero Hour'.

SHRI MALLIKARIJUN KHARGE (GULBARGA): I do not want to take the time of the House. Anyway, the Home Minister is present here. I would like to
raise an issue of public importance. A terrorist attack took place in Kathua district of Jammu on early Friday morning. A policeman and a civilian were
killed when a group of heavily armed terrorists attacked a police station in Kathua district. Nine other people including seven from the Central
Reserve Police Force, one policeman and one civilian have been reportedly injured in the assault which began at 6.20 a.m.

A senior officer said that terrorists opened fire using automatic weapons at the police station, and forced their entry into the building. Heavy
exchanges of fire took place. Initially one policeman was killed in the initial attack. One of the injured civilians succumbed to injuries in hospital.
According to the information which we have received through media, and other sources, heavy gunfight is still on in the area to neutralize the
terrorists who are holed up inside the police station.

This is the first terrorist attack since the new Government of Peoples Democratic Party-BJP took office in Jammu & Kashmir. I do not want to
make politics out of it because this has repeatedly been happening in Jammu & Kashmir. Why is Intelligence not acting immediately? Why is
information not given to the Government of India? Why is the Chief Minister silent about all these activities? Is he directly supporting these activities
or has he got some allergy to inform the Central Government? We want to know that. Not only this, several other things also happened without your
knowledge. They released so many terrorists without informing you. That is why, Madam, through you, I request him to make a statement. It should
not happen repeatedly.

HON. SPEAKER: He has already responded.
...(Interruptions)

SHRI MALLIKARJUN KHARGE : I know, he has already made his statement in the Rajya Sabha. I am also aware of that. That is not important. But,
my request is this. In spite of warning from the Prime Minister, in spite of warning from the Home Minister, why such things are happening? There is
some lacuna. Either your Chief Minister is not listening to you or you are not taking any action against them. So, I want to know about this.
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HON. SPEAKER: Item 26. Shri Nitin Gadkari ji, you have to make a statement.
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